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Mgr. CHAIRMAN: you are making

a speech.
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Surr M. VALIULLA: May 1 know,
Sir, what percentage of T.B. will be
reduced as a result of the Five Year
P.lan?

Raskumarr AMRIT R: I think
a- great deal has been done even in
the First Five Year Plan.

Surr M. VALIULLA: That s
not clear, Sir. Now, T.B. is prevalent
tTransliferation in Devanagari script.
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everywhere. I want to know whether
50 per cent. or 25 per cent. will be
reduced. It will be some consolation
to know that.

RaJkuMaré AMRIT KAUR: It is
impossible to say that, Sir.
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(No reply)

REHRIWALLAS ROUNDED UP IN NEW
DeLHI

*186. Surt N. C. SEKHAR: Will
the Minister for HeaLtH be pleasad:
to state:

(a) how many rehriwallas were
rounded up by the New Delhi Muni-
cipal Committee during the last year;

(b) how many of them were fined;
and

() what is the total amount of
fines recovered from them during the
same period?

THE MINISTER ror HEALTH

(RAJRUMARI AMRIT KAUR):

(a) 215.
(b) None.

(c) Does not arise,

Surt N. C. SEKHAR: Is the Gov-
ernment aware of the fact that rehri-
wallas are not allowed to stand at a
particular place to sell their goods?
They have to move all the time and
because of this they are not able to
sell their goods.

Raskumart AMRIT KAUR: The
rehriwalla never does want to stand
at anry particular place. Rehriwalla
means a man who circulates his goods.

Surr N. C. SEKHAR: I have seem
with my own ayes many of them
in front of our house in Windsor
Place being harassed every day by
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the municipal authorities. Because
of that they have to run about with-
out selling their goods.

Raskumart AMRIT KAUR: S,
rehriwallas are a perfect nuisance
They interfere with health and sell
food which 1s not commensurate with
the health laws. They must be dealt
with.

Surr N. C SEKHAR: Does the
Minister know the fact that the bulk
of the rehriwallas are ¢, 1 ¢ 0O
refugees who have no place of their
own and who depend on this hawk ne
for their livelihood?

Raskumarr AMRIT KAUR
1s not a prerogative of displaced per-
sons to break the law.

Surr R U. AGNIBHOJ: Sir, I want
to know what are these rehriwallas.

(No reply)

Sunr S. N MAZUMDAR: From the
answer 1t appears that so many rehri-
wallas were rounded up, but they
were not fined May 1 fake 1t from
this, Sir, that there was no cause for
convicting them?

Rasrumart AMRIT KAUR: Sir, as
a matter of fact most of them were
let off with a warning only. Then
some of them were released after re-
covering the cost of their removal
which 1t 18 within the law to do.
Therefore, they were punished up to
an extent.

SHrr 8. N MAZUMDAR: May I
know, Sir, whether the iehriwallas
have placed any demands before the
Government and whether the Gov-
ernment has considered this problem
—how to allow these people their
means of livellhood, at the same time
see that unhealthy articles are not
sold?

Mr, CHAIRMAN. Have they made
any representations to you?

Raskumart AMRIT KAUR: No,
Sir. Representatims naturally are

[ 11 MARCH 1955 ]

to Questions 1596

made to the local body concerned and
they are not to give them any parti-
cular place. They always want to
wander about where they wish.

Serr S N MAZUMDAR. Sir, my
second question was whether the
Government has considered this prob-
lem in the lhight of allowing these
people a means of hivehthood, at the
same time seeing that no unhealthy
food articles are sold.

Rasxumart AMRIT KAUR: S,
specific regulations have been made
for them They are hauled up only
when they bieak the law.

Surt B. K. MUKERJEE: May I
know, Sir, if arrest of these 215 rehri-
wallas has stopped their business?
And, 1if not, what steps do Govern-
ment contemplate taking to stop 1t?

Raskumarr AMRIT KAUR: Well,
Government continue to do all 1t can
in 1its power to stop people from
breaking the law
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Surt N. C. SEKHAR: Does the
Minister know that the things con-
fiscated from these rehriwallas by the
municipal authorities are not taken
care of and consequently those things
are ruined leaving these rehriwallas
to undergo a great loss by which they
cannot carry on their livelihood?

Raskumart AMRIT KAUR: I think,
Sir, that question should be put to
the Home Ministry.

Surr R. U. AGNIBHOJ: How do the
rehriwallas affect the health of the
people?

Raskumart AMRIT KAUR: By
gelling food which is not fit for
consumjption.

Surr N. C. SEKHAR: How do the
cigarette vendors affect the health of
the people?

Mr. CHAIRMAN: Apart from food
poisoning there is such a thing as
mental poisoning also.

DEVELOPMENT OF TOURIST CENTRES

*187. Smrr S. N. DWIVEDY: Will
the Minister for TRANSPORT be pleased
to state:

(a) whether it is a fact that a 4-
crore-rupee short term plan for the
development of 40 tourist centres all
over the country was drawn up at a
conference of State representatives
and the Union Ministries concerned
held in New Delhi in December 1954;
and

(b) if so, what steps Government
are going to take to implement the
plan?

Tue DEPUTY MINISTER For
RAILWAYS ano TRANSPORT (SHRr
O. V. AracgesaN): (a) and (b). A
survey of the improvements needed
at about 80 places of tourist import-
ance was undertaken and a plan for
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the development of these centres is
under consideration and expected to
be finalised soon.

SHrr S. N. DWIVEDY: Is there any
short-term plan and a long-term plan
for developing these centres, or is
there only one plan?

Sarr O. V. ALAGESAN: The first
phase of development of these places
may be called the short-term plan
and we want to have another plan
which would include more places.

Surr S. N. DWIVEDY: May I know,
Sir, whether in this short-term plan
Konarak in Orissa is included as a
tourist centre for the development of
the tourist centres?

Surr O. V. ALAGESAN: Konarak
is a very famous place and it has been
included.

CENTRAL HEALTH BUREAU

*188. Sprr S. N. DWIVEDY: Wil
the Minister for HEaLTH be pleased
to state:

(a) whether Government propose
to set up a Central Health Bureau to
issue pamphlets and leaflets to make
the people conscious as to how to keep
fit; and

(b) if so, when the Bureau is likely
to be set up?

THE MINISTER FoR
(RAJKUMARI AMRIT KAUR):

HEALTH
(a) Yes.

(b) The Bureau is expected to
start functioning by the end of 1955.

Surr 8. N. DWIVEDY: Is the pur-
pose of this Bureau only to publish
these pamphlets and leaflets?

Raskumart AMRIT KAUR: No. We
have many aims in view, for instance,
the production of film strips and
health films, production of posters,
preparation of models, preparation of



